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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 17.02.2026 (TUESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 79/2026 

For Additional Docs. 
IA No. 221/2026 

For Stay 

IA No. 222/2026 

For Exemption 

IA No. 223/2026 

 

MMS Steel and Power 

Pvt Ltd 

Vs 
Kasargod Power 

Corporation Ltd&4 Ors 

Mr. Isaac Thomas  

2.  Comp App (AT) (CH) 

(Ins) No. 80/2026 

For Additional Docs. 

IA No. 224/2026 

For Exemption 

IA No. 225/2026 

For Stay 

IA No. 226/2026 

 

K. Sunil Kumar 

Vs 

UCO Bank & 2 Ors. 

Mr. Jerin Asher Sojan  

3.  Comp App (AT) (CH) 

(Ins) No. 81/2026 

For Exemption 
IA No. 227/2026 

For Additional Docs. 

IA No. 228/2026 

For Stay 

IA No. 229/2026 

 

K. Sunil Kumar 

Vs 

Kasargod Power 
Corporation Ltd&4 Ors 

Mr. Jerin Asher Sojan  

 

Defective Cases 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

4.  Comp App (AT) (CH) No. 

19/2026 

 

(With Defects) 

Canalta Steels and 

Alloys India Pvt Ltd 

Vs 

Mira Alloy Steels Pvt 

Ltd & 3 Ors. 

 

Mr. CV Shailandhran  Mr. R Vidhya Shankar 

For Caveator 

5.  Comp App (AT) (CH) No. 

20/2026 

For Stay 
IA No. 268/2026 

Interim Injunction 

IA No. 269/2026 

 

(With Defects) 

Canalta Steels and 

Alloys India Pvt Ltd 

Vs 
Mira Alloy Steels Pvt 

Ltd & 4 Ors. 

Mr. CV Shailandhran  Mr. R Vidhya Shankar 

For Caveator 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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For Orders 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

6.  Comp App (AT) (CH) 

(Ins) No. 325/2024 

For Urgent Hearing 

IA No. 886/2024 
For Stay 

IA No. 887/2024 

For Exemption 

IA No. 888/2024 

For Direction 

IA No. 934/2024 & 

900/2025 

For Amendment 

IA No. 1563/2025 

Ahmed Buhari Erst. 

Director of Coastal 

Energen Pvt Ltd 

Vs 
Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 

 

 

WITH 

Mr. Anant Merathia Mr.T. Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan- R2 

& R3 
Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

7.  Comp App (AT) (CH) 

(Ins) No. 328/2024 

For Stay 

IA No. 893/2024 

For Exemption 

IA No. 894/2024 

For Direction 
IA No. 935/2024 

 

Precious Energy 

Holdings Ltd. BV1 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt 

Ltd & 4 Ors. 
WITH 

Mr. Vishnu Mohan Mr.T Ravichandran 

Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

8.  Comp App (AT) (CH) 
(Ins) No. 329/2024 

For Stay 

IA No. 895/2024 

For Exemption 

IA No. 896/2024 

For Direction 

IA No. 936/2024 

 

Mutiara Energy 
Holdings 

Vs 

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors 

Mr. Avinash Krishnan 
Ravi 

Mr.T.Ravichandran 
Ms. D. Elavarasi R1/RP 

Mr. P. Giridharan-R2 & 

R3 

Mr. Puneeth Yadav R4 

Ms. Neha Shivhare 

R5/CoC 

9.  Comp App (AT) (CH) 

(Ins) No. 414/2024 

For Stay 

IA No. 1132/2024 

VK Abdul Rahim 

Vs 

CA Jasin Jose 

RP/ Liquidator, Sargam 

Builders (P) Ltd& 2 Ors 

 

Mr.Babu Karukapadath Mr. Akhil Suresh R1 

10.  Comp App (AT) (CH) 

(Ins) No. 423/2024 

For Stay 

IA No. 1151/2024 
To Vacate Stay 

IA No. 1032/2025 

S Parvathi 

Suspended Director of 

the Corporate Debtor 

Mast Innovative 
Products Pvt Ltd 

Vs 

Valdel Projects Pvt Ltd 

& Anr. 

 

Mr. Sandeep Kumar 

Ambalavanan 

Ms. Shubharanjani 

Ananth- R1 

11.  IA No. 1812/2025 

(For Condone Delay) 

In 

Comp App (AT) (CH) No. 

162/2025 

Delay in refiling 

IA No. 1753/2025 

For Stay 

IA No. 1754/2025 

 

Rajeev Vidhyadharan 

Alias Rajeev Anchal & 

Anr. 

Vs 

PJ Mathews & 30 Ors. 

Mr. NP Vijaykumar Mr. Bijoy P Pulipra  

R2-R8 

12.  IA No. 1343/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 
(Ins) No. 473/2025 

For Stay 

IA No. 1342/2025 

 

Thomas Pangaraj 

Vs 

Sripriya Kumar, RP of 

Perfect International 
Fabricators Pvt Ltd & 

Anr 

WITH 

Mr. S Rajmakesh Mr. ML Ganesh R1 

Mr. Athiban Vijay R2 
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13.  IA No. 1378/2025 

(For Condone Delay) & 

IA No. 1380/2025 

(Delay in refiling) 

in 

Comp App (AT) (CH) 

(Ins) No. 485/2025 
For Stay 

IA No. 1379/2025 

 

Thomas William 

Pangaraj 

Vs 

Sripriya Kumar, RP 

Perfect International 

Fabricators Pvt Ltd & 

Anr. 

Mr. S Rajmakesh Mr. ML Ganesh R1 

Mr. Athiban Vijay R2 

14.  IA No. 1715/2025 

(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 617/2025 

For Exemption 

IA No. 1716/2025 

For Stay 

IA No. 1717/2025 

 

Neelkamal Apartments 

Buyers Association- 

(NABA) 

Vs 

Mahalingam Suresh 

Kumar, RP of Real 

Value Promoters Pvt 

Ltd 

Mr. GB Sabari Das Mr.AG Sathyanarayana 

For Caveator 

15.  Comp App (AT) (CH) 

(Ins) No. 632/2025 

For Stay 

IA No. 1757/2025 

LIC Housing Finance 

Ltd 

Vs 

Ramakrishnan 

Sadasivan, Erst RP, 

Lokaa Developers Pvt 
Ltd & 2 Ors 

Mr. P Elayarajkumar Mr. Ravi Rajagopalan 

R1 

16.  IA No. 1830/2025 
(For Condone Delay) 

in 

Comp App (AT) (CH) 

(Ins) No. 658/2025 

LIC Housing Finance 
Ltd 

Vs 

Ramakrishnan 

Sadasivan, Erst RP, 

Lokaa Developers Pvt 

Ltd 

 

Mr. P Elayarajkumar Mr. Ravi Rajagopalan 

17.  Comp App (AT) (CH) 

(Ins) No. 228/2024 

For Stay 

IA No. 606/2024 

For Exemption 

IA No. 607 & 608/2024 

Ammon Holdings Pte 

Ltd 

Vs 

CA Mahalingam Suresh 

Kumar, RP of Real 

Value Promoters Pvt 

Ltd 

 

Mr. Arun Karthik 

Mohan 

Mr.AG Sathyanarayana 

18.  Comp App (AT) (CH) 

(Ins) No. 307/2024 

For Stay 

IA No. 820/2024 

Punjab National Bank 

Vs 

Nagireddy Venkata 

Pratap Reddy & 8 Ors 

Ms. Shweta Dubey Mr. Ravi Rajagopalan 

R1- R8 

 
 
For Admission (After Notice) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

19.  Comp App (AT) (CH) 

(Ins) No. 166/2024 

For Exemption 

IA No. 440/2024 

Rythm Jain 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd. 

Rep by its Liquidator, 

Sujata Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 

20.  Comp App (AT) (CH) 

(Ins) No. 177/2024 

For Exemption 

IA No. 484/2024 

Rythm Jain 

Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 
Rep by its Liquidator 

Sujatha Chattopadhyay 

WITH 

Mr. Ankur Goel Mr. VV Sivakumar 
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21.  Comp App AT) (CH) 

(Ins) No. 199/2024 

Atlantic Spinning and 

Weaving Mills Ltd 

Rep. by its Liquidator 

Sujata Chattopadhyay 

Vs 

Somil K. Ne. Gandhi 

Proprietor, Sir Cloth 
Manufacturer Co & 

3 Ors. 

WITH 

 

Mr. VV Sivakumar Mr. Ankur Goel R1 

22.  Comp App (AT) (CH) 

(Ins) No. 252/2024 

Atlantic Spinning and 

Weaving Mills Ltd. 

Rep by its Liquidator, 

Sujata Chattopadhyay 

Vs 

Rythm Jain & 2 Ors 

WITH 

 

Mr. VV Sivakumar  

23.  Comp App (AT) (CH) 

(Ins) No. 466/2024 

For Exemption 

IA No. 1271/2024 

Sansar Investment & 

Finance Company Pvt 

Ltd. 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd 

Through its Liquidator, 
Sujata Chattopadhyay 

WITH 

 

Mr. Ankur Goel Mr. VV Sivakumar 

24.  Comp App (AT) (CH) 

(Ins) No. 103/2025 

For Exemption 

IA No. 283 & 284/2025 

For Stay 

IA No. 285/2025 

Sansar Investment & 

Finance Company Pvt 

Ltd 

Vs 

Atlantic Spinning & 

Weaving Mills Ltd. 

Through its Liquidator 

Sujata Chattopadhyay 

& 2 Ors. 

WITH 

 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

25.  Comp App (AT) (CH) 

(Ins) No. 104/2025 

For Exemption 

IA No. 286 & 289/2025 
For Stay 

IA No. 287/2025 

For Additional docs 

IA No. 288/2025 

 

Rythm Jain & Anr. 

Vs 

Atlantic Spinning and 

Weaving Mills Ltd & 2 
Ors 

Mr. Ankur Goel Mr. VV Sivakumar- R1 

26.  Comp App (AT) (CH) 

(Ins) No. 205/2024 

For Exemption 

IA No. 560 & 561/2024 

 

Eltech Transformers 

Pvt Ltd 

Vs 

Lanarsy Infra Ltd 

Ms. H Mubena Almas Mr. S Chakrapani 

27.  Comp App (AT) (CH) 

(Ins) No. 217/2024 

Karthik Rukmini 

Energy Ltd 

Vs 

Deepak Maini, 

Liquidator, Ind Bharat 

Thermal Power Ltd. & 

Anr. 

 

Mr. T Ravichandran Mr. Shashank Agarwal 

R1 

28.  Comp App (AT) (CH) 

(Ins) No. 218/2024 

For Stay 
IA No. 583/2024 

Karthik Rukmini 

Energy Limited 

Vs 
Deepak Maini, 

Liquidator, Ind Bharat 

Thermal Power Ltd. 

Mr. T Ravichandran Mr. Shashank Agarwal 
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29.  Comp App (AT) (CH) 

(Ins) No. 426/2024 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

Mantharasalam 

Palanisamy & Anr. 

WITH 

Mr. T Ravichandran Mr. Chirag Gupta- R1 

Mr. Bhagavath 

Krishnan- R2 

30.  Comp App (AT) (CH) 

(Ins) No. 434/2024 

Omkara Assets 

Reconstruction Pvt Ltd 

Vs 

Mantharasalam 
Palanisamy & Anr 

 

Mr. T Ravichandran Mr. Chirag Gupta- R1 

Mr. Bhagavath 

Krishnan- R2 

31.  Comp App (AT) (CH) 

(Ins) No. 65/2025 

P Suganya, Proprietor 

of TT Energies 

Vs 

R Venkatakrishnan 

Paragon Steels Pvt Ltd 

& Anr. 

 

Mr. R Vidhya Shankar Mr. VV Sivakumar R1 

32.  Comp App (AT) (CH) 

(Ins) No. 261/2025 

To dispense with 

IA No. 742/2025 

KGR Constructions Pvt 

Ltd 

Vs 

K Murali Krishna 

Prasad, Liquidator of 

ISR Infra Pvt Ltd 

 

Mr. Anant Merathia Ms. JVL Bharati 

33.  Comp App (AT) (CH) 

(Ins) No. 297/2025 

For Exemption 

IA No. 867/2025 

For Stay 
IA No. 868/2025 

Alchemist Asset 

Reconstruction 

Company Ltd 

Vs 

K Sivalingam, RP of 
NCS Sugars Ltd& 5 Ors 

 

Mr. Gokul G Mr. Y Suryanarayana 

R1 

34.  Comp App (AT) (CH) 

(Ins) No. 339/2025 

 

Kesari Nandan Traders 

Vs 

Nadhi Bio Products Pvt 

Ltd, Rep by its RP 

Sreenivasa Rao 

Ravinuthala & 2 Ors.  

 

Mr. Ramesh Kumar 

Chopra 

Mr. Shabbeer Ahmed 

35.  Comp App (AT) (CH) 

(Ins) No. 489/2025 

Amier Hamsa Ali Abbas 

Rawther 

Vs 

State Bank of India 

 

Ms. Jayanthi K Shah Mr. ML Ganesh 

36.  Comp App (AT) (CH) 

(Ins) No. 570/2025 

For Direction 

IA No. 1609/2025 

B. Kumareson 

Vs 

State Bank of India & 

2 Ors 

B. Kumareson 

Vs 

State Bank of India & 

2 Ors 

Mr. Ravi Rajagopalan 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

37.  TA (AT) No. 52/2022 
(Comp App (AT) No. 

343/2019) 

Medi Projects Pvt Ltd 
Vs 

Cauvery Medical 

Centre Limited & 14 

Ors 

Mr. R Sivaraman Mr. Goutham 
Shivshankar- R2 & R5 

38.  TA (AT) No. 137/2021 

(Comp App (AT) (Ins) 

No.1236/2019 

For Exemption 

IA No. 3587/2019 

To implead 

IA No. 943/2020) 

Jayaprakash Narayan 

Rao NR 

Vs 

Metro Corp 

Infrastructure Ltd. 

WITH 

Mr. SM Vivekanandh Mr. Abhijit Atur 



 

6 
 

39.  TA (AT) No. 138/2021 

(CA (AT) (Ins) 

No.1239/2019 

For Exemption 

IA No. 3592/2019 

To implead 

IA No. 938/2020) 
 

Kartik Kalevar & 14 

Ors 

Vs 

Metro Corp 

Infrastructure Limited 

Mr. SM Vivekanand Mr. Abhijit Atur 

40.  Comp App (AT) (CH) 

(Ins) No. 161/2021 
For Stay 

IA No. 330/2021 

Ajeesh Kumar S & 8 

Ors 
Vs 

Kerala Industrial 

Infrastructure 

Development 

Corporation & 3 Ors 

 

Mr. Eshwar Sabapathy Mr. Shivshankar R 

Panicker- R1 & R2 
Mr. Vinod PV- R3 & R4 

41.  Comp App (AT) (CH) 

No. 30/2022 

M Geethalakshmi 

Sunflower Finlinks Ltd 

Vs 

ROC Chennai & Anr 

 

Mr. C Umashankar Mr. B Ramana Kumar 

R2 

42.  Comp App (AT) (CH) 

(Ins) No. 40/2022 

For Stay 

IA No. 80/2022 

To Adv. Hg. 

IA No. 115/2023 

Erstwhile Resolution 

Professional, Ashok 

Kriplani 

Vs 

Konduru Prasanth 

Raju & 2 Ors. 

 

Mr. Ashok Kriplani 

Party-in-person 

Ms. Lakshmi Menon R1 

43.  Comp App (AT) (CH) 

No. 56/2022 

Arunoday Life Spaces 

Pvt Ltd 

Vs 
Rege Engredea Pvt Ltd 

& 3 Ors. 

 

Mr. Y Suryanarayana Mr. Aashish Jain Lunia 

R1-R3 

44.  Comp App (AT) (CH) 

No. 06/2024 

For Urgent Hearing 

IA No. 121/2024 

For Stay 

IA No. 122/2024 

Rajeev Vidyadharan 

alias Rajeev Anchal & 

3 Ors 

Vs 

PJ Mathews & 27 Ors 

Dr. KS Ravichandran, 

PCS 

Mr.Bijoy P Pulipra 

R1-R8 

Mr. Ajakumar R10- R12 

Mr. EK Kumaresan 

R16 R17 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B. 

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 
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